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Vi & DELHI STATE LEGAL SERVICES AUTHORITY
’ { constituted under the ‘Legal Services Authorities Act, 1987, an Act of Parliament )
Under the Administrative Control of High Court of Delhi
Central Office, 37 Floor, Rouse Avenue District Court Complex,
Pt. Deen Dayal Upadhyaya Marg, New Delhi-110002
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Ref. No.: 055/DSLSA/LitigationWing/2022 ’qL' 57 Dated: 06t September, 2023
Nloal2023

1The Ld. Registrar General
National Green Tribunal.
{Principal Bench).

New Delhi.

Ref.: Order dated 23.11.2022 passed by Hon’ble National Green Tribunal
(Principal Bench) in Original Application No. 804/2022 in Re: News item
published in The Indian Express dated 01.11.2022 titled “Delhi: 2 dead in
factory fire in Delhi’s Narela”

Sub.: Compliance Report

Q.

This is in reference to the order dated 23.11.2022 passed by Hon'ble National Green
Tribunal (NGT) in Original Application No. 804/2022 in Re: News Item published in The
Indian Express dated 01.11.2022 titled “Delhi: 2 dead in factory fire in Delhi’s Narela”
wherein, infer afia. this Authority was directed to provide necessary legal assistance to the
victims, |

Accordingly. pursuant to the directions of Hon’ble NGT. vide letter dated 02.12.2022 the
matter was immediately forwarded to the jurisdictional District Legal Services Authority
(DESA) fe. North DLSA 1o depute Legal Services Advocate (LL.SA) in the instant matter to
interact with each of the 14 injured victims and legal heirs of the 6 deceased victims for
providing necessary legal assistance. if required. The copy of the said letter dated 02.12.2022
sent to jurisdictional DLSA i.e. North DLSA is attached herewith as Annexure-*A’ for your kind
perusal.

Further. in reply thereto. it has been informed by the learned Secretary. North DL.SA that
in compliance with the directions passed by Hon'ble NGT. a Legal Services Advocate namely

St Ramesh Chander was appointed in the instant matter whe had interacted withall the injured




and LRs of the deceased victims of the unfortunate incident of fire blaze in Narela Industrial
Apea. The said legal services advocate had also apprised the order passed by Hon'ble NGT to
the aloresaid victims and the necessary remedy provided therein. He had also explained the free
lepal aid/assistance being provided by District Legal Services Authority and assured them 1o
approach North DLSA. if any assistance they require. The copy of report submitted by the
aforesaid legal services advocate is also attached herewith as Annexure-‘B’ for your kind

perusal.

This is for your kind information.

Tl bf \ou -

Fncl: As above. (Mu umar Gupta)
Member Skeretary, DSLSA
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The L. Secretary

District Legal Services Authorty,
North Distriet, Rohin Courts,
New Delhi

Ref: Orvder dated 23.11.2022 passed by Hon'ble National Green Tribunal
(Principal Beneh) in Original Application No. 904/2022 in Re: News item
published in The Indian Express dated 01.11.2022 titled “Delbi: 2 dead in
factory fire in Delhi's Narela” '

Sub.: To provide necessary legal assistance to the victims of fire blaze

N,

This Authority is in receipt of a copy of order dated 23.11.2022 passed by How'bie NGT
m QOriginal Application No. 50472022 in Re: News ltem publistied in The Indian Express
dated 01.11.2022 titled “Delhi: 2 dead in fctoty fire in Delhi’s Nurela”.
Perusal of the same reveals that a ive broke out in a footwear factory in Quter Delhi’s
\oreka Industrial Area on 01.11.2022 due to which six persons died and 14 persons were injured
0 the above said [actory blaze. Copy of the said order dated 23.11.2022 is attached herewith for
your kind perusal.
Further. vide aforesaid ovder dated 23.11.2022 Hon’ble NGT (PB) has directed that'
s .we direct the District Mugistrale 1o ensitre that victims are  duly
compensuted as per law and if within thiee months from the date of incident
compensttion is 1ot paid to the victins, the State itself will be liable to puy
compeasation at the rafe of Rs. 20 fakhs in respect of eaclt of the deceased
victims and Rs. 15 lakhis {o persons who have burns in excess of 50%, Rs. 10
luldes for persuns who have burns from 2510 50% and Rs. 5 lakhs for persons

who have injuries beoveen 5 10 25%. Wictims wha were freated us outpatients

{! L



of burns or other forms of simple injuries shull be

plo frad minor degree
of compensation and

2 jakhs., DPCC inay ensure that till payment
the units in question are not (o

anid

paid Ks.

L4 compliance af eavirotmenl safety norms,
third party rights in their assets. e hope

pesume their operation or create

Dethi State Legal Services Autlhorily (DSLSA) will provide necessary feval

assistantee o the pictims.”

rections passed by Hon'ble NGT (P13) directing

fn this context and in compliance of the di
e requested 10 depule LSA(S)

assistance to the victims, you al
he 14 injured victims and lega
You are further reyuested

[S]SA 1o provide necessary legal
| heirs of the 6

Jmatter who shall interact with each of tl

e dhe st
\de necessary legal assistance, if required.

devetsed vetims and prov

i report in this regard to this Authority at the garhiest.

Lo send an action ake

Thanking you.
Yours sincerely.

i B
4‘| . <
! \' | VAS I'“, gy

(Harshita Mishra)

Fnel: Asabove
Seeretary (Litigation), DSLSA
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NORTH DISTRICT LEC ERVICES AUTHORITY 4
(Constituted Under the 'Legal Services Authorilies Acl, 1987 an Act of Parliament) |
Under the Administrative Control of High Court of Delhi

Room No.405, Fourth Floor, Rohim Courts, Delht
Ph 27557310, Emal north-dlsa@nic.in

' Rel. No. 2023/DLESA(NYRoRiniVCS/ 36 I 6 Dated :- 06/09/2023

To
The Seerciary (Litigation). DSLSA

Ruse Avenue Courts Complex, New Delhi

Rel: Latler vide rel. 055/381.8A/ L itigation Wing/2022/12507 dawed 01 2:2022,

1
Sub: Intimation regarding cowmplismce taken upon ibe (irection reveived through said rel.

felier.

Respeeted Sir.

Pursuant 1e the leter Ref. No. 055/DSLSA/Litigation Wing/2022/12507 dated 02/ 122021, 5
this autherity wae divected by your goodself affice o orovide neeessary eyl agsistance o the victims .
of fire Ulaze in Narela Industrial Area on 01,11,2022, complying with the Jirections passed by ;
Liutrhle NG U {P13) vide ariginal application no. 804/2022 dated 23.11.2022. i
B is 1o apprise your yoodse!f that in the said context. this authority had instantly appointed i l
1AL nemely. Sho Ramesh Chander o interact witls the victim and o provide noeessan legol l'
wesistatece 10 diens, who further submitied its report vide DAK diary ro. SIS duted 07122072 !
wherein he lus submitied that he has contacted all the Injured and LRs ol'the deceased victim in the w
[ <aid Ineident 1o whom he apprised about the erder passed by Hon'ble NG and the necessary ieawdy .
provided therem. Further, he has also exploined the free legal aid assistance belng providud hy DIAA 1
and seestred iben o renet Biis cuthoriy T any assislance they reguire, ‘
Fhe copy of the saia reply reccived fom the LAC is annexed heresvith Tor youe hiud porasai, |
“Fhis i submitied Tor your kind inimation reparding compliance of the dircetions received, !
w |
\ Thasking-y u. !
A Panghal) ll
revptary. BLEA North ‘|
Hohini Crocts Somples i

Pz Copy of the renly teccivedd from LAC,
‘ '
l '.
| ;
1 I




T 1 ;L‘?E . (ADVOCATE)
- Delhi High Court -
En. No.D/759/02

Office: Ch. No.507, 5t Floor, Lawyers Chamber Block, Rohini
Courts, Delhi-140085

Mb.No. 9312223015, 9999603885
e-mail; rem.ad007@gmail.com

RAMESH CHANDER e

Ref: No. Date: 07.12.2022

IT‘.:"

The Ld. Secretary
D.L.S.A., North,
Pchini Courts, Delhi

Report of order dated 02.12.2022 regarding to

provide necessary legal assistance to the wvictims
of fire blaze

Under the -instructions from and on behalf
of DILSA, North, I submitting the action report as

per under:

1. Trat as per the order dated 5.12:3022 wade
Ref. Wo.055/DLSA/LitigationWing/2022/12507, 1
received the present letter alongwith the order
gated 23.11.2022 issued by the NGT, Principal
Pench, New Delhi and as per the NGT order list
of the particulars of the 14 indured apart Lrim
¢ doad are provided to me alongwith their phone

aumbers and the same are annexed herewith.

9. Tha- I contacted withh each and every person

having the phone numbers provided in the report



and stalting / offering my services for legal
assistance and order of NGT ¢tTo the needy

persons / injured / LRs of deceased.

that, ihereafter, some peoples are giving me
positively response, further they provided me

rhe video clip of the said incident.

That I have assured them to provide free cft
cost legal assistance for provide compensation

as per NGT order to the beneficiary.

That as per the para No.l4 of the NGT order
three months time granted to the authorities to
provide compensation to the beneficiary and 1
assured them to contact me any time when they

required my services on behalf of DLSA, North.

it is submitted accordingly.

-

! /

(RAMESH CHANDER)
ADVOCATE

PENAL LAWYER,
DLSA, NORTH

[
H
+
vy

‘.~
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4.

Report of Lthe CPCB is that a joint inspection Was conducted by

PPrCC, District Administration, Police Administration, Fire Department

and National Disaster Response Force team, officials from Delhi State

industrial - and  [nfrastructure Development Corporation Lid. The

inspection team made [ollowing observations:-

5.

4. As per DPCC records, there are two units namely; i) M/s Bala
sSundari Industries, and ii) M/s Sandeep Plastic operating at
Plot No. 909, Block-E, Narela Industrial Area, Delhi, engaged i
the manufacturning of Plastic Dana & prinhing of straps and
manufactunng of footwear, PVC granules & printing on Sfootwear,
respectioely.

The Consertl to Operate {CTO} to M/s Bala Sundari Industries is kept
pending by DPCC due to generation of hazardous waste from printing
activities as per Hon'ble NGT order dated 20.03. 2020. In case of M/s
Sandeep Plastic, CTO was granted on 19. 05.2020 uath validity upto
12.11.2024

. On the day of the meident. the fire broke out due to overhealing
of Agro Drum/cylinder used for manufacturing of PVC footwedr,
as told by eyewitnesses at the site. According to local reports,
on the first floor, the eylinder explosion was of such a scale
that a man standing in jront of the eylinder was thrown out of
window grill of the building on the outside road/street.

\ii. The incident took place due to the negligence of untrained
or unskilled workers and labours inside the premises and also
due to the negligence of the owner of the factory.

iv. Around 20 persons were evacuated from the premises on the
day of the incident. Out of which, 2 person died on the spot, 7-
8 had major medical emergencies and rest had minor medical
emergencies and were shifted to hospitals. "

Report of the DPCC is already covered in the report of the CPCB.

Repurt of the iistnet Magistrate, North Delhi is that number of deaths has

gune up o six numely

« § Sonu Thakur S/0 Baleshwar Thakur R/o Village Partapur PS
Sambhu Ganj, District Banka Bihar, Age 30 Years (MLC No. 5851/22
SRHC Hospital, Narela Detlu.)

2 Akl 870 Arvind R/o Village Shapur PS Lakho Instirct Beyu
Sarar, Bitar, Age 20 Years (MLC No. 5857/ 22 SRHC Fospital, Nurela
Delin.)
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3. Gulumuddin @ Sameer S/0 Aslam R/o
Ramdas, PS Kheri District Lamkhimpur Kheri,
No. 5839/ 22 SRHC Hospita

4, Atul 870 Durgpal R/o Villag
[P Age 21 years (MLC No. 5838/ 2
o Pukar $/0 Girja Yadav R/0 Village

Guya Bihar Age 22 years (MLC No. 5852/22

Delhi.}

6. Chanera shekhar €

{, Narela Delht.}

Village Patti Mohalaa
UP age 20 years (MLC

ge Suholi PS Sugia District Sitepur

2 SRHC Hospual, Narela Delht.]

Budauna PS Gurba District
SRHC Hospital, Nurela

“haudhary S/0 Visharnath Cheaudhary R/o

Village Chithar PS ltar Distnet, Buxar Bihar Age 58 years (MLC No.

3846/ 22 SRHC Hospita

parhiculars of the 14 injured apart from 6 dead

I. Narela Dellu.}”

are as {ollows:-

sl

No.

e ww— ——

Name and
parentage, Age

Delhi Address

Permanent
Address

"1 Link Person

-

2

il

__| 101E Hospual

| Senu Thakur Bhorgarh, Delln vill. Partapur, Manoy Thakur S/o
Sy0 Baleshwar Living with | PS- Dinesh Thaku
Age 30 vrs Subash SambhuGanj. {Chachal Rju Vil

Thakur Distt. Banka. | Partapw.  Banka, |
Poxpared on | 7703853588 Bihar Bihar

joritana a I 7765901150
SRHC  liospual
Narela o

4 akhid H. No. 85, Balmita | Vill Shahpur. Mikhal (Brother] S/o

L 570 Arvind mMohallah., pS- Lakho, Distt. | Arvind Rfo Vil
Age 20 vrs ShahpurGarin Begusaral. Bihar Shahpur. PS-Lakho.

v bspired on | Delht Lnstt Hegusaral. |
0111 2022 at| Also at H. Ne. '7.| Bihar  Mob.  Nu !

f SRHC  lospual Gah ne.d, Suna | $351801570

L Marcela Farm House., | | 7350419252

| Shahpur  Gurhy, !

. ! Lelhit o
31 Gulumuddin w [ C/0 Sunny Iva | Village Patul | Aamir khan (mama)
Sameer makan, Village - | Mchallah $/o Hamf Khan R/o
S/ Aslam Tikry Khurd, Dellu | Ramdas. Ps. | Village Bhalia
Age 17 y1's fon renij) with Khiri, Distt. | Bujurg,. Distrct
Napm Khan | Lakhunpur Lakhumpur  Khir,
(B8595571634) Khin, UP upP. Molb.:
8604001219.. Mob.
No. 8604548473
A Anad Pockt 13, Shani | Village  Sahol, Dargapal Smgh
$io Durgpal « | Bazar Road. | PS Sagna. | [Father]
Dragpal Secior B-4 Narela. | District Suapur. 9005647325
Age 21 vrs up Village -Saholt, PS5
txpred orn Sagna. istrict
07.11.2022 at Sapur. up

1 Satdarjung . Chandan  [brother)

i Huspual | §382962505
Chandra Sekhar | Clo Lala (vyav] Ka Village Chlulhar, | Senu [son] :
Chaudhary  S/o { makan, near park, | '3 Itar, st | S5/ Chandra
smath Shahpur  Garhi, | Buxar, Blbar Sekhar Rfo Village
Chaudhary  Age | Delha Chulhar, P5- ltan,
38 Distt. Buxar, Bihar
Expred on 9310099851
08.11.2022
9310099851 al Parmod sfo  Pam

Nath R/o Shahpur

4
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Garhi. - delln
9267983051

Chachera Bhat

.| Pukar S/o
(nrjaYadav
Age 22 yrs
Expired on
08.11.2022 ar
Safdarjung

Hospial

Punu
S0 Bhupender

Risin ka makan,
near Ramlila
ground, Narela.

Village P
Badauna, BS
Gurba, District

Gaya, Bihar

Bhorgarh, Narela.
Delhy

Village Tiaust.

District - Banks, |

Dalip
{Brother}
7091762959
Village -Badauna,
PS-Gurba

District Gaya, Bihar
Kalyan:{Fatherin
Law) 9162682859

rﬂrnmla1 mﬁi?&-["' B

|
’ 1_J Rakesh

14 Swia W Musan

| kshan Pev 3/0

Parmod S0
TilakDhar « Tto
Smgh Age 19 vrs

Jaunpur, UP,

(8. Pockel -9.
Flat no. 91, Narela
fon rent

$/0 Sunder Lal
Age 24 yrs

Village
Fikerikhurd, Dell

khan S/u

Mundan Khan

| Age 18 s
03904534062

Tikit Kburd. Deitn |

Viliage - Ramna
Kura. Ps-
Belhat. Disu.
Banka, Bhhay

Village  Momds
Kkher, PS- Momdi
Kheri, Lastt.
Lakhimpur
Khui. UP

Dawoodpur. PS-
PhoolBehad,
Dst. Lakhimpur
K, UP

{
) ] Age 22yis Bihar e
81 Sinfu Kureni, Narela, | Village Maniu (brother)
! 850  Gangadhar | Deths SuatahMariya, 9905839259
D Ame 20 vis Ps Momels.
‘ Dhstric
! Lakhimpurkhin
Up, R
.| Pinku Tikrs Khurd, { Village Rinku 9170712970
S/o Sarvesh Narela, Delhi. SuataliMariva,
Age 21 vis PS Momd,
[hstrict
Lakhimpurl{hn,
5 _ I = A
1¢] Mornu Yadav Tikn Khurd, | Village - 1 Sunil (jija)
S/0 Durga | Navela. Dethi. Fatusaharl, PS} 9559661047
Prasad MugraBadsapur.
Age 22 yrs Listrict -

Kura, '3
7667527103

sahidev {Chacha)
9109127722

Paneesh s/0 Shyam

Lai Rfo Villape
Mounels
Momdi Khet1, [hsll
Lakhunpur IKhir,

| UP

7266837194

Chitralekha
(Mother)
8178396822

Madan (hrother)
93549047450

Wﬁon_ﬁ/ o Irshad R;‘u

Tkt Khurd, Delln
9721827007
Zasheen {Cousmy)
6394189793

Arshad:97 21827007

Kumar

Naresh {Chiacha)
S/o Mangar Smgh
Rfo village - Ranna
Belhar, @
Distt. Banka, Bihar

khen, Ps

Mahwesh Das
Age 20 yvis

“Balwan RaMakan,
ShahpurGarhi.
Delm

TI39160325

W e T

vl Dhawran,
28 FooliDhuma.
st

_| BankaBiay

Bity 7-139460325
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l 1 Sanjav Sjo|Cjo Bant Ka|Vilage Ajay  Thakur Sfv
Aanandr Thakur | Makan vilage | Barguniya, PS Anand: Thakur R/o
! Age 28 yrs | Bhorgarh. Delln Katora, Dastt. | Village Barbaniya.
\ 8800436957 Banka, Bihar PS Katoria. Distt
! Banka, Bihar
: 9625830250
\ 16 Mewalal S7o | Pkt 13, SectorB-4, | Vall Pavyans, P3 | Sunita (Wile}
i MangahParsad Narela, Delim Belagram, Distl. 9198505612
' Age 28 S Hardor, UP
v 91985056-12
i 17 \inod S/o0 Tem Pkt 13, SectorB- | Vill Saholi, Distl. | Mukesh
\ Age- 30 4. Narela,Delhi | Suapur, 198903460
B Sidhauli. UP 4‘
14 kah Charan S/o | Bhorgarh, Del Vill, Chotu 8709789107
Kalu Rat Age- 28 LeelaGhora,PS
VES Banka. Drstt.
93182419 Banka, Bthar
19 Puran S/o | Pardeep ka | Village- Jhiktiya, Mahesh (Bhai ka

Jugchsh  Age 20

makan, Bhorgarh,

PS Sambhugani.

sala. 7011708481

. | AT Lreln Distt Banka. . l
\ 3N 8ILTS Bihar ! !
e . 9263272107
I~ 20 Arvind Thakur TVillage- Tikn Vb Natary | Saniosh (Saalal S/o
' | Hro Ram | Khurd. Deiln Chak Mahmda, | Suresh R/o Fikre
' Chander PS-Bisar  OP, | Delhn
Age 37 \rs Distt. Vashal, | 8595322149
. 18595322119 Bihar. N FPT— o
7. Addresses of the 20 victims are given in Annexure 6 as [ollows:-
«nisaster Patient Details Dated (01/11/2022)
5. | CR No MLC Name of | Fathers Age/ | Percentag Transfer | Transfer
No No. the Name e of Burn | to Hospital CP.
Patient Sex No.
lilﬂk- {12850 5810722 | Pmku Survesit 20/M | 79 Safdarmn PR
I 3 ! g t
| ) ! i | Hospual [
. | . I e geols ____._._-|_... I I ST SRR
LR Y LAY . oz OF i RARY
FRR I EIY !"faes.-';ﬁ}‘;ﬂ"h.mﬁ '“ngd:sh J0/M] 25+ | Safdarun arigrs |
| 4
‘ \ Hospital
wa. .. o AR g L KAN
I3 '1,""1:—'561L AR5/ 22| Monu Durga ] 220 3G TV Safdarnn | ESTEEE
: | Yadav Parsad Ly
! ! ! Hosptial
| l T13mi | 5847722 1 Smtae Gangedhar | J07M | 6% | Sefdarun 9720732
| I Kumar g
| Hospital
s’ 1"11’.’3‘48 "5835/22 | Aintu Bhupender | 22/M | 59% Safdarjun | 4714/22
Rai g
1' Hospual
wa LT T XXX T




